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BEFORE SHRI GEORGE MATHAN, JUDICIAL MEMBER
AND
SHRI ARUN KHODPIA, ACCOUNTANT MEMBER
Miscellaneous Application No.25/CTK/2022
(Arising out of ITA N0.103/CTK/2021)

(fraRoT 9§ / Assessment Year :2018-2019)

Jyotin Kumar Sahoo, Vs | DCIT, Circle-2(1), Bhubaneswar
Plot N0.112/2526A, Lane-3,
Cave Road, Khandagiri,
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PAN No. :AHJPS 8082 N

@3rdremdt /Appellant) - (geaft / Respondent)
freifel & 31k & /Assessee by : | None
ISIET T 3 A /Revenue by : | Shri S.C.Mohanty, Sr.DR
geAaTs T dRIE / Date of Hearing 1| 13/01/2023
°IyoTT T d1@/Date of Pronouncement | : 13/01/2023

AMEA/ORDER

Per Bench :

This miscellaneous application filed by the assessee is arising out
of the order dated 06.04.2022, passed by this Tribunal in ITA
No0.103/CTK/2021 for the assessment year 2018-2019.

2. None appeared on behalf of the assessee, however, the assessee
has filed an application for withdrawal of this miscellaneous application.
Accordingly, we dismiss this miscellaneous application filed by the
assessee as withdrawn.

3. In the result, this miscellaneous application filed by the assessee is
dismissed.

Order dictated and pronounced in the open court on 13/01/2023.
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Prakash Kumar Mishra, Sr.P.S.
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